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MR. DEPUTY CHAIRMAN: Mr.
Gopalsamy. Only four minutes.

SHRI V. GOPALSAMY (Tamil Nadu): I
will take only four minutes.

Mr. Deputy Chairman, Sir, the Government
of India has turned a deaf ear to the cry of the
15 million handloom weavers because of the
new textile policy which has fallen like a bolt
from the blue on these 15 million handloom
weavers. So, handlooms have become
Achilles' Heel of your, so proclaimed new
textile policy.

I would like to know from the hon.
Minister, for what reasons you reduced the
rebate days of 60 days to 30? For what
reasons? Already you have failed to provide
yarn for these handloom weavers; they have
been deprived of their livelihood. You have
inflicted wounds. Now you have put more salt
in the wounds; you have reduced the rebate
days, and you have put more burden on the
State Governments, this is, reducing another
25 per cent of the share of the rebate, which is
nothing but injustice to the handloom
weavers. And when you extend Rs. 500 crores
to the National Tex+ile Corporation, why a"’
vou not willing to give even R". W crores as
subsidy t.o handlooms? Your ent'r. package
proposals have collan-sed. And you have been
telling tha* yo,, have no objection to
purchas" "~ per cent of the requirements of
the Central Government. I would like know
from the hon. Minister, have you taken anv
steps to mircnase even 5 per cent of the
reauirements of +h= Central Government? T
want a cat" gorical replv from the Minister.
What tter* have been taken to protect t'-
interests ot the handloom weaver*' You have
not taken steps to supply
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yarn; you have reduced the rebate days...

MR. DEPUTY CHAIRMAN: Only one
minute more.

SHRI V. GOPALSAMY: You have not
taken any steps to provide the market for the
Central  Government  Departments  to
purchase. Thereto your textile policy has
totally destroyed the welfare of the hondloom
weavers. Those who are employed in
powerlooms also are not happy with the
Government. The capitalists and the mill-
owners are happy to a certain extent with
your Government. Therefore, I would like to
know from the hon. Minister what he is
going to do to help these starving millions of
handloom weavers.

MR. DEPUTY CHAIRMAN: The House
stands adjourned till 2.30 p.M.

The House then adjourned for
lunch at thirty-one minutes past
one of'the clock.

The House re-assembled after lunch at
thirty-two minutes past two of the clock. The
Vice-Chairman (Shri G. Swaminathan) in the
Chair.

STATEMENT BY 'MINISTER

Oil Discovery in Kaikalur in Krishna-
Godavari Basin

SHRI B. SATYANARAYAN REDDY
(Andhra Pradesh): I welcome the new Vice-
Chairman.

SHRI NIRMAL CHATTERJEE (West
Bengal): Welcome from all sides.

THE VICE-CHAIRMAN (SHRI G.1

SWAMINATHAN): Thak you. Now, I the
hon. Minister to make a statement.

THE MINISTER OF INDUSTRY AND
MINISTER OF PETROLEUM AND
NATURAL GAS (SHRI NARAYAN DATT
TIWARI): Sir, before 1
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rise to make thig statement, I would like to
felicitate you very heartily on your
assumption of office as Vice-Chairman. And
I am sure that under your guidance and
dispensation, this House will carry on its
business according to rhe rules of procedure
and you will always uphold high standards of
parliamentary practice and procedure that has
been the hallmark of this House.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Thank you.

SHRI NARAYAN DATT TIWARI: Mr.
Vice-Chairman, Sir, I am glad to announce
the discovery of oi i in Kaikalur Well No. 3
in Krishna-Godavari Basin 60 Kms. East o'-
Vijayawada. During testing, well gave
indications of oil in rhe limestone zone at a
depth of about 1960 metres. It produced light
oil at the rate of about 30 tonnes per day
(about 220 barrels per day) through half inch
choke. The flow rate has not stabilized yet
and is only indicative. Further testing fe
continuing. It may be recalled that tho first
well drilled on tbis structure had given
indications of gas while the second was dry.
The flow of oil through this third well,
though no! large, is significant because it
enhances the potentiality of th, Basin fo-
accumulation of oil.

So far, 17 weils have been drilled onland in
this Basin and gas was found in 8. Kaikalur-3
is the first structure where oil has been fom'
in the Krishna-Godavari Basin on land. At
present, five rigs are operating there.
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SHRI B. SATYANARAYAN REDDY:
Mr. Vice-Chairman, Sir, 1 take this
opportunity to congratulate the Minister that
very precious oil has been discovered, that
too in our State of Andhra Pradesh. We are
expecting this and th, Government of India
has been making efforts to find oul oil and
gas. I would like to ask the hon. Minister
whether the Government nave put in all their
efforts i0 find out more oil and more gas at
different places in the country (o that India
becomes self-sufficient in oil a? well as gas
so that w, may not have to depend on
importing oil from foreign countries.
{Interruptions). At the same time, I hope that
the hon. Minister will also influence his
Government as Andhra Pradesh is rich in
minerals and other things and Central
Government will pay more attention in
accepting the demands of Andhra Pradetfa. I
would like to know from the Minister how
much oil is expected from this basin.

PROF. C. LAKSHMANNA (Andhra
Pradesh.): Mr. Vice-Chairman. Sir, I would
like to join my colleagues m congratulating
tne Minister ou giving tln"s very happy
news that
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oil has been found in th,  Krishna-Godavari
basin.  Sir, this is a heartening newt? i, view
of the fact that there is need for diesel for the
captive power generation units which are so
badly needed today in most of fc] industries.
In the light of this back ground, it is a good
news. Furthe I would like to ask only two
question®;.  Sir, it is about two years back
that there was an estimate  of the gas which
wa, available in this basin. I would like to
know  from the Minister what efforts have
been made and what  programmes  have
been launched and  what activities nave
been taken up to utilise commercially the gas
that is being produced in the weils of Krishna
Godavari basin.  This becomes important in
view of the fact that there are a few fertiliser
industries which eould be benefited by the ijae
of the gas. Secondly. Sir. I would like to
have an pssurance from the Minister that this
happy news of finding oil in the Knshna
Godavari basin will not be n factor for not
utilising the gas that is already available,
which has been estimated in the  Krishna
Godavari basin for the appropriate use of the

appropriate industries.

Finally, Sir, I would like to know in view of
the need for intensifying the estimates about
the oil that is likeiy to be ther, in the Krishna
Godavari basin what further efforts would b,
made by the Government to come to a
conclusion about the oil reserves in Krishna-
Godavari basin at an expeditious pac, in order
to meet the requirements of oil which is ever
increasing and which is becoming a sort of a
drain on the foreign exchange position of this
country.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Yes, Mr. Yadav. It will
tak, me some time to know the names of

Members. Till that time you may pardon rne.
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SHRI ~ NIRMAL  CHATTERJEE (West

Bengal) m Perhaps, this is one more indication
of the rich resources that our country has. We
know that we are quit, rich in human resouices;
the problem may be that within the Cabinet, our
resources are  not rich enough. I do not know
if  the Minister was euphemistic in his state-
ment, that the  flow of oil  through this third
well though not large, is significant because it
enhances the potentiality of the Basin for
accumulation of oil. Are there any such
indications about other basins already available
and on the basis of such indications, is there a
chance of success in the off-shore, in the Bay of
Bengal where I think there is some programme
drilling and also on-shore? It fe estimated by
all kinds of investigations that it is one
common belt <vith Burma etc. = What are
the estimates and what is the programme ol
drilling gas and what are the ant, rations of the
Government in tho -Leas? Secondly, I cannot
afford to 1, jubilant as some of mv fuends
are> the reason being desp te these discoveries
let * not forget that *,e so short of the -
~amount kind of jubinesor our paV"i
this kind of jubilation leaci. ;lening tO
technology jjg"jg consuming, that vf be frau
ht
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SHRI NIRMAL CHATTERIJEE:
welcoming this discovery, which is aU to
our advantage, the Minisler aiso may
kindly caution other departments that
they do not go in for oil consuming
technologies which has become a fashion
nowadays.

SHRI P. BABUL REDDY (Andhra
Pradesh): I congratulate the hon Minister
for giving this good news. My happiness
is aU the more because the discovery of
oil is in Andhra Pradesh, from which
Stat, I hail.

Importance of oil cannot be exag-
gerated. A lot of foreign exchange is
consumed for import of oil. We are
happy at the news that oil is found in
Kaikalur Well 3. I wouM like to know
from the hon. Minister whether there is
any estimate of tlie likeiy quantity of oil
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SHRI ALADI ARUNA alias V.
ARUNACHALAM (Tamil Nadu>: We
are much pleased to know that there has
been a discovery of oil jn Kaikalur Well
No. 3 in Krishna-Cauvery Basin. Six
months back, there was a discovery in
Narimanam in Tanjore district, in the
Cauvery Delta. Because of various
finds, oil production is increasing. It is
a good indication that w, ar. self-
sufficient in oil. Considering all these
points..

SHRI NIRMAL CHATTERIJEE:
Did you say, we are self-sufficient hi
0il? The distance between demand and
supply fe increasing.

SHRI ALADI  ARUNA alia, V

from this well, because we find about 30 ARUNACHALAM:  Production 1is in-
tonnes of oil per day flowing outfrom  creasing. It iga good symptom. This
it. I would also like to know how intensi- shows, we are nearing self-sufficiency. At
vely rhe work is to be carried out in future the Game time, oil prices in our country are
to explore oil in the Krishna Godawari  abnormal compared to rhe price in Western

countries, I whether it is petrol or diesel or

basin.
any other oil product. ~Since production is
increasing, I would like to know, whether
the Government will com" forward to
ST §TA TATT (fea) : sTear- reduce the oil pi-res to a reasonable level so

"!Iq‘ ‘T?fﬁ'ﬂ', FOT-TRTES Gfaa i as to benefit industries and consumers?

)

SHRI NIRAML CHATTERIJEE:

Will the jubilation about this discov-
ery lead to reduction in oil prices?

SHRI NARAYAN DATT TIWARI: Sir,

first of all, I would like to eonvey my

T

faar a1 91 ) afz 57 fae EW. w heartfelt thanks to Shri Satyanarayan Redy,
fgfar i & amg %t o &Y il ‘qT Yadavji, Prof. Lakshmanna, Leaders of rhe
i i TG & AIADMK and the C.P.I. (M), Shri Babul
e Y WW g #lx Ty AW Reddy and Malaviyaji, for the kind words

§ AT F Ay Arerfads g Y they had said. In fact, it is oilmen who are
TEATIAT & TA9 A w9 7fz gRIT 1 working day and night, drilling rigs, whe
= deserve this praise, the congratulations.

As 1 said earlier [  will eonvey

T == & qrg § T Heft wRvey the  blessti
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of the House, this great House, to the
workers who are toiling day and night. I
hope and pray, their toil will fruition and
fructify, and more oil will be struck. The
importance of this, the essence of the
statement I made is, for the first time, we
have found oil in the Krishna-Godavari
basin, for which we had been trying so
hard all these years. As has been
mentioned, we struck gas earlier in eight
wells. But we did not strike oil. This is the
importance of this discovery and there is
every likelihood of our having a large
reserve of oil in this area. But it has to be
commercially viable. Therefore, we will
have to drill more and we will have to
utilise more rigs. Only when we strike
more oil, we will be able to reach a
conclusion as to when we should start
commercial operation there. We cannot
start commercial operation, refining crude
etc. only on the basis of one well. But a
beginning has been made. As I said in the
statement 'It produced light oil at the rate
of 30 tonnes per day (about 220 barrels
per day) through half inch choke'. Volume
depends upon the choke. Of course, it is a
good beginning but it is only a beginning.
Sir, the point made by Prof.
Lakshmanna...

SHRI SATYA PRAKASH MALA-
VIYA: Beginning ha; been made in the
Government of Shri Rama Rao.

SHRI NARAYAN DATT TIWARI:
Shri Rama Rao's Government in Andhra
Pradesh and Shri Rajiv  Gandhi's
Government at th, Centre.

SHRI P. N. SUKUL (Uttar Pradesh) :
It is a Central department.

SHRI NARAYAN DATT TIWARI:
Shri Malaviya's Membership of the Rajya
Sabha. You als, deserve some praise. I
assure my old friend, Prof. Lakshmanna,
Shri Satyanarayan Reddy and other
friends that all

873 RS—6
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efforts will be made. I met the Chairman
of the ONGC, Col. Wahi, this morning
an” this afternoon too. I had discussed
with him as to how we can intensify our
efforts in this basin. We have now five
rigs there. I have asked him to examine
the possibility of employing more rigs in
this area so that we can intensify our
efforts. As we hav, struck oil, we will go
all out to strike more o'' wherever it is in
this area, so that Krishna-Godavari basin
can be utilised in the future. In regard to
the utilisation of gas, as I said, we have
found gas in eight wells. Now we are
examining to see whether or not we have
reached the stage where we can make use
of it on a commercial scale. That is the
question. And I would like to assure that
as and when we find that we have
reached the stage where the availability
of gas can be commercially exploited,
then we will, of course, take necessary
steps.

wFar & 1 agr 97 fgfaw 1 F9 =39
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Our hon. leader of the

mentioned about..

CPKM)

SHRI NIRMAL CHATTERIJEE: You
have forgotten my name. I am Nirmal
Chatterjee, Chief Whip of the CPI(M)
Party.

SHRI NARAYAN DATT TIWARI:
That is what 1 said. I said about
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the CPI(M). I have not forgotten your name. Zfeay Fqar

When 1 said 'leader', I thought you are the
official leader of the CPKM) party at this point
of time. Because your leader is absent I thought
you are the officiating leader. In th, absence of a
leader next man is always an officiating leader,
but I did not use the word 'officiating' because it
is not a parliamentary usage.

SHRI DHULESHWAR MEENA
(Rajasthan): Everybody \; , leader in his party.

SHRI NARAYAN DUTT TIWARI: Well; of
course, he is leading the party just now. So, |
welcome what he has said regarding the
necessity of conservation of oil in the country.
Even if the oil is struck in the country, it does
not mean that you have to go out and out for
consumption of oil. Only yesterday for four-
five hours we had a meeting of the Oil
Conservation Special Committee. We had
invited all the user, to see how we can conserve
the use of oil and other petroleum products,
diesel and other residuary materials. So, we
will always keep what he has said in view.

About price, hig remark is most appropriate.
But it is crude oil, it is not refined oil, but then
we cannot say that it does not affect our price
structure. Of course, we will always be
cautious in this matter and we will try to see
that we keep up the- existing price line.

CALLING ATTENTIONTO AMATTER OF
URGENT PUBLIC IMPORTANCE—Contd.

Problems bein? experienced by the
Handloom Sector since the Declaration of
the New Textile Policy.
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